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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO. 23 OF 2025 

IN 

APPEAL NO. 13 OF 2021 

IN THE MATTER OF : 

AMALTASH RESIDENTIAL 
WELFARE ASSOCIATION       …APPLICANT 

VERSUS 

STATE OF HARYANA & OTHERS  …RESPONDENTS 

REPLY/ OBJECTION ON BEHALF OF RESPONDENT 
NO. 5, SILVERGLADES INFRASTRUCTURE PVT. LTD. 

1. That the deponent is the Authorized Representative of the

Respondent no. 5 and as such he is well aware of the facts

and circumstances of the present dispute and competent to

swear and depose the present objection on behalf of the

Respondent no. 5. A true copy of Board Resolution letter

dated 12.04.2025 is ANNEXURE R-1

2. That the contents of the Execution Application filed by the

Applicant is read and understood by the Respondent no. 5 and

is, thereafter, giving a reply / objection to the same.

FACTS OF THE CASE : 

3. That the answering Respondent is a developer of repute and

has developed landmark projects in Gurugram and was

granted license for development of Group Housing project at

Sukhrali, Sector 28, Gurgaon by the State Government. In

terms of the Transit Oriented Development policy of

1
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Government of Haryana dated 09.02.2016 announcing 

development of mix-land use projects with 70% residential 

and 30% commercial component with benefits of FAR, the 

answering Respondent was also granted on Principal 

approval of the building plan for development of the project 

in question as commercial cum residential by the Department 

of Town and Country Planning on 19.12.2017. 

4. That answering Respondent applied for the environment

clearance of the project on 09.02.2018. After due

consideration in accordance with law answering Respondent

was granted environment clearance by Haryana SEIAA on

15.06.2018 for proposed project having 543 Dwelling units,

i.e., main units 274 + EWS units 48 + service units 221, other

than Community facilities, Office Buildings, Commercial

Building and Club. A true copy of the environment clearance

dated 15.06.2018 is ANNEXURE R-2

5. That, thereafter, on 20.01.2020 the answering Respondent

applied for further revision of the building plan for expansion

of the project due to increase of FAR. By order dated

12.10.2020 the Department of Town and Country Planning

granted approval to the revised building plan. It is pertinent

to mention that the said approval too was in terms of the

Transit Oriented Development policy of Government of

Haryana and the ratio of commercial and residential

component was maintained at 30% and 70% of the project

respectively.

6. That subsequently, 01.02.2021 Haryana SEIAA granted the

environment clearance to the expansion of the project to the
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answering Respondent with gold rating. A true copy of the 

Environment Clearance dated 01.02.2021 is ANNEXURE 

R-3 

 
7. That against the said environment clearance dated 

01.02.2021 the Applicant approached this Tribunal by filing 

an Appeal No. 13 of 2021. Primarily the Applicant raised 7 

grounds of in their Appeal in challenge to the environment 

clearance dated 01.02.2021. 

 
8. That the said Appeal was heard and summarily disposed of 

by this Hon’ble Tribunal without even issuing notice to the 

Respondents on 31.05.2021. By the said order the Tribunal 

noted the points raised in challenge to the environment 

clearance dated 01.02.2021. However, without expressing 

any opinion the Tribunal directed that : 

 
 “3. We have considered the grounds for challenge to 

the EC and heard the Counsel for the applicant. We are of 
the view that the issues raised (mentioned above or which 
may be additionally highlighted by the appellant in its 
representation in pursuance of this order) need to be first 
considered by an expert committee followed by an 
opportunity to SEIAA to take a call in the matter, following 
due process.” 

 
9. That by the said order a three member expert committee was 

formed by this Tribunal consisting of Regional Officer 

MOEF&CC, Regional Officer CPCB and Member Secretary 

SEIAA, Haryana to submit a report, after hearing the parties, 

to the Chairman SEIAA. The Chairman SEIAA was directed 

to revisit the environment clearance dated 01.02.2021 and 

pass further order granting or not granting environment 

clearance to answering Respondent or imposing additional 

conditions. 
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10. That as the notice was not issued to the answering 

Respondent, the Tribunal by its order dated 31.05.2021 did 

not pass any order stopping the construction or development 

activity by the answering Respondent. However, it was 

observed by this Tribunal that “Any step taken by the PP in 

pursuance of the impugned EC will be at its own risk and will 

be subject to further order of SEIAA or any proceeding 

arising therefrom.” 

 
11. That in compliance of the order of this Tribunal a sub- 

committee was formed for site visit of the answering 

Respondent. Hence, on 12.07.2022 the said sub-committee 

conducted inspection and submitted the site inspection report 

on 24.02.2023.  

 
12. That thereafter, email was sent to the parties for meeting on 

09.11.2023 by the Chairman SEIAA. However, Applicant 

sought adjournment. Subsequently also, no effective meeting 

could be held as Applicant took time or adjournment. 

However, meanwhile the Applicant and answering 

Respondent also exchanged their representations and replies 

in December 2023, on direction of SEIAA. Lastly, the date 

was fixed for 29.12.2023 but the meeting was rescheduled as 

counsel for Applicant was unavailable. Thereafter, no 

meeting could be scheduled as Chairman SEIAA had 

resigned.  

 
13. That being aggrieved the Applicant again approached this 

Tribunal by filing a MA No. 54 of 2024 in Appeal No. 13 of 

2021 seeking restoration of the appeal as SEIAA has not 
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complied with the order dated 31.05.2021. Hence, treating 

the MA as an Execution Application, this Tribunal by order 

dated 16.05.2024 disposed of the MA by directing the three 

member joint committee to submit report in terms of the order 

dated 31.05.2021 to the Chairman SEIAA within 3 months 

and, thereafter, further 2 months to Chairman SEIAA to pass 

appropriate order. A copy of the MA dated 19.04.2024 is 

already on record at Annexure B- page 35-64, and  a copy of 

the order dated 16.05.2024 is already on record at Annexure 

C- page 69-71. 

 
14. That pursuant to the order of this Tribunal a meeting was held 

by three member Joint committee on 23.07.2024 wherein the 

representatives of both parties put forth their grievances and 

replies. The Applicant raised five grounds objection before 

the joint committee (i) Unilateral Changes to the sub 

committee, (ii) Green Area (iii) Traffic Management and 18 

mtr road issue. (iv) Excavated soil disposed and not preserved 

(v) Wrong rainfall data. The answering Respondent filed its 

written response to the objections of the Applicant as directed 

by the joint committee. A true copy of the minutes of meeting 

of the joint committee dated 23.07.2024 is ANNEXURE R-

4. 

 
15. That by order dated 30.07.2024 the Member Secretary, 

SEIAA formally apprised the answering Respondent with the 

minutes of meeting and directed to file its written response to 

the objection raised by the Applicant. The answering 

Respondent filed its detail written response dated 13.08.2024, 

with a copy to the Applicant to the objections raised by the 

Applicant. A true copy of the reply/ objection, with 
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annexures, filed by the answering Respondent dated 

13.08.2024 is ANNEXURE R-5 

16. That a perusal of the reply shows that :

(i) Green Cover : as against required 15% of green cover to

be provided by DTCP the answering Respondent has

proposed to develop more than 25% of green cover.

Total trees proposed are 713 as against the mandated

245 trees.

(ii) Traffic Management : Answering Respondent has got

the traffic management study as per the condition of

approval of EC from TPA Engineering Consultancy (I)

Pvt. Ltd. and as per the study there is no requirement for

additional width of the road. Additionally, it was

submitted that Applicant themselves have encroached

upon the public road upto 7 meters leaving 18 mt wide

road of only 11 meters.

(iii) Excavated Soil : around 461.1 m3 of top soil is

preserved by the answering Respondent at an alternative

location of the answering Respondent with permission

from mining department. Detailed report of the soil

conservation is submitted by answering Respondent

every six month to GRIHA

(iv) Wrong Rainfall data : The rainfall is calculated at 90

mm/hr and accordingly keeping in view larger interest 6

water harvesting pits have been provided rather then 5.

Moreover, Gurugram Metropolitian Development

Authority has assured to provide connection of master

6
285



sewer line to answering Respondent for discharge of 

treated sewage water and similarly also assured to 

provide connection for storm water to master drain line. 

17. That it is pertinent to submit at this stage that on one hand the

Applicant is crying foul against the answering Respondent

over traffic management and congestion in the vicinity due to

the development of the project in question, while on the other

hand, it is itself guilty of encroaching and may cause traffic

congestion on public land. The width of the road in the area

is 18 meter and as per the traffic management study it is

sufficient. However, through its entire length on the road, the

Applicants have encroached upto 7 meters of public road

reducing the width of road to 11 meters. The said encroached

land is used by the Applicant for parking of two wheelers and

cycles of its employees etc. Hence, unless the Applicant itself

comes with clean hands it has is not entitled to any relief from

this Tribunal.

18. That in this respect it is submitted that a fresh traffic

management study was got conducted by the answering

Respondent from a government approved agency in July

2025. During the study the said agency itself recorded that

the width of the road though being 18 meters have been

reduced to 11 meters due to the encroachment by the

Applicant. It is further submitted that the conclusion drawn

by the agency in the report states that:

 “During most intense peak hour, the incremental traffic 
from the proposed expansion is insignificant and its 
contribution to existing network is quite minimal. Hence, it 
could be said that the project site will contribute 
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insignificant traffic to surrounding road network and will 
cause no impact on the adjacent road network. 

  
  Given the number of Passenger Car Unit (PCUs) added 

by the project is relatively low, their contribution to the total 
traffic load will be minimal. The percentage increase in 
traffic due to the project would be small enough that is 
unlikely to cause any significant further deterioration in 
traffic condition….” 

 
 
A true copy of the Traffic Impact Assessment for 

Silverglades Hightown, Sector 28 Gurugram dated July 2025 

is ANNEXURE R-6 

 
19. That it is further stated that after the submission of the reply/ 

objection by the answering Respondent, as it is revealed from 

the email trails at pages 122 to 128, the report was prepared 

by the Member Secretary, SEIAA Haryana and sent to the 

other two members of the committee on 17.12.2024 for 

approval. The said report was kept pending for approval by 

the other two members of the joint committee and finally on 

04.02.2025 the Regional Officer CPCB put certain queries to 

the Member Secretary, SEIAA Haryana. By another mail 

dated 04.02.2025 the third member also agreed with the 

queries raised. On 07.02.2025 the Member Secretary, SEIAA 

Haryana replied to the queries of the CPCB and MOEF&CC 

and requested them to submit report after amendment/ 

corrections, if any on or before 10.02.2025. On 11.02.2025 

the representative of MOEF&CC gave its approval to submit 

the report, however, the CPCB failed to provide any 

comment. Hence, on 11.02.2025 the report was submitted 

with signatures of the two members. 
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20. That the joint committee report submitted on 11.02.2025 did 

not find any violation or non compliance. However, the 

suggestion made in the report was to get another traffic 

management study conducted through government approved 

agency.  

 
 
21. That, subsequently, the Regional Officer CPCB submitted his 

report/ comments on 20.02.2025 to the Chairman SEIAA. 

From pages 148 to 154 of the paperbook, comments of the 

Regional Officer, CPCB is mentioned. A perusal of the said 

comments shows that it is in consonance with the report of 

the other two members submitted on 11.02.2025, except 

being in detail. However, the said report/ comments refers to 

some of the objections of Applicants not even raised in 

meeting before the SEIAA on 23.07.2025, hence no reply 

was sought on those objections from the answering 

Respondent.  

 
22. That though the report/comments of the Regional Officer 

CPCB are not contrary to the comments of the other two 

member report, however, it fails to take into account the reply 

submitted by the answering Respondent. Inspite of the 

specific reply that the Applicant is itself guilty of 

encroachment of public road leading to hardship to residents, 

no comment was made in its report by Regional Officer, 

CPCB on the issue. However, a perusal of the report shows 

that the Environment Clearance dated 01.02.2021 was 

rightfully granted and if deems fit, Chairman SEIAA 

Haryana may impose additional conditions.  
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23. That it was by email dated 05.03.2025 it was informed that 

the term of office of SEIAA came to expire on 20.02.2025 

hence, the further action will be taken when the same is 

reconstituted. The said email is already on record at page 171 

of the paperbook. 

 
MAINTAINABILITY OF SUBSTANTIVE RELIEF IN 

EXECUTION: 

 
24. That as evident from the submission made above no notice 

was issued to the answering Respondent in Appeal. The said 

Appeal was disposed of without going into the merits of the 

matter with direction to Applicant to raise grievance before a 

joint committee to submit report after hearing the parties 

which shall submit its report to the SEIAA Chairman for 

consideration. Thus, when no substantive order in merits was 

passed by the Hon’ble Tribunal while disposing the Appeal 

no prayer for same can be made in execution application. The 

Execution Application to the extent of seeking a substantive 

prayer in execution proceedings is not maintainable. 

 
25. That it is further to be appreciated that the MA No. 54 of 2024 

was filed by the Applicant seeking restoration of the Appeal 

for consideration on merits. As no notice was issued even 

while disposing the MA no objection was filed by the 

answering Respondent. However, this Tribunal treated the 

Application as seeking execution and passed an order giving 

time line to the joint committee and SEIAA to pass necessary 

order. Even in MA no substantive order was passed by this 

Court modifying or altering order in Appeal except giving 

time line to the joint committee and SEIAA Chairman. 
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Hence, the present Execution Application seeking 

substantive relief against the answering Respondent is abuse 

of process of law. 

 
26. That a perusal of the order dated 31.05.2021at page 33 in last 

three lines of first paragraph shows that the Hon’ble Tribunal 

has taken care of apprehension of Applicant by observing that 

any action taken by the answering Respondent in pursuance 

to the impugned environment clearance will be at its risk. 

Thus, the executing court cannot travel beyond the order 

passed by Appeal court. 

  

27. That in case of Shivshankar Gurgar v. Dilip, 2014 (2) SCC 

465 the Hon’ble Supreme Court has held that a court 

executing decree cannot travel beyond the jurisdiction else 

the same would be nullity. It was held that the executing 

Court shall execute the decree as it is. The Court reiterated 

the proposition in case of Deepa Bhargava and Another v. 

Mahesh Bhargava and Others 2009 (2) SCC 294 that : 

 
  “9. There is no doubt or dispute as regards 

interpretation or application of the consent terms. It is 
also not in dispute that the respondent judgement-debtor 
did not act in terms thereof. An executing court, it is well 
known, cannot go behind the decree. It has no 
jurisdiction to modify a decree. It must execute the 
decree as it is.” 

 
28. That in a case of three Judges Bench in S. Bhaskaran v. 

Sebastian (Dead) by LRs and Others 2019 (19) SCC 161  

it has been held that : 

“ 9. Having perused the records and the findings of 
the Trial Court, we find ourselves unable to agree with the 
decision of the High Court in the impugned judgment. It 
is well-settled that an executing court cannot travel 
beyond the order or decree under execution 
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(see Rameshwar Dass Gupta v. State of U.P. and Another 
(1996) 5 SCC 728). 

  
 In the present case, the Trial Court had already 

considered the evidence on record and given a finding that 
the Appellant and his uncle were the trustees of the 
temple. Notably, Umapathymurthy was a party to this suit 
and had contested it by filing a written statement, claiming 
to be the eldest son of Sadhasivamurthy. However, at that 
time, he did not put forth any objections to the heir 
certificate of Sadhasivamurthy, which was considered by 
the Trial Court while arriving at its finding. This judgment 
was confirmed by the First Appellate Court and no further 
appeal was preferred by the Respondents against it. In 
light of this, the findings of the Trial Court have become 
final, and Umapathymurthy as well as the other 
Respondents are bound by them. 

 
By allowing them to re-open the question of trusteeship 

by way of an application in an execution petition, the High 
Court has gone beyond the decree to be executed and 
exceeded its revisional jurisdiction under Section 115 of 
the CPC. Since the findings of the Trial Court had attained 
finality, the decision of the executing court dated 
31.01.2007 by which E.A. No. 5750/2003 was dismissed, 
should have been affirmed. Thus, the impugned judgment 
is not only illegal, but also without jurisdiction.” 

 
 
REPLY ON MERITS 

 
29. That without prejudice to the above submissions on 

maintainability the answering Respondent submits that so far 

the decision of the Chairman, SEIAA Haryana is concerned, 

the answering Respondent has no role to play in the same. 

The answering Respondent has duly submitted the 

objection/reply as called for by the joint committee in its 

meeting on 23.07.2024. 

 
30. That it is not only incorrect, false but also misleading 

averment that the answering Respondent is continuing work 

under an environment clearance obtained on wrong 

information. Both the reports, i.e., 2 member report and 
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CPCB member report are majorly similar. No case of wrong 

information to the SEIAA has been found by the said 

committee. Hence, the allegations are baseless. 

31. That the answering Respondent has submitted above that it is

the Applicant itself who is in default and a wrongdoer. The

Applicant society itself has encroached upon 7 meters of

public road reducing the road to 11 meters. The said

encroached land is used by the Applicant for parking of two

wheelers of its employees etc and may cause traffic

congestion on public land. The width of the road in the area

is 18 meter and as per the traffic management study it is

sufficient. However, through its entire length on the road the

Applicants have encroached the same which comes to around

1 acre. Hence, unless the Applicant itself comes with clean

hands it has is not entitled to any relief from this Tribunal.

32. That as submitted above a fresh traffic management study got

conducted by the answering Respondent from a government

approved agency in July 2025 recorded that the width of the

road though being 18 meters have been reduced to 11 meters

due to the encroachment by the Applicant. Moreover, it

submits that the project of the answering Respondent will be

contributing to insignificant traffic.

33. That the answering Respondent has obtained approval for

supply of drinking water from HSVP on 07.03.2018, for

supply of drinking water during construction and after

completion of construction of project. It is further stated that

on 10.09.2025 Gurugram Metropolitan Development

Authority has granted approval on 10.09.2025 for water
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connection to the project. Thus, there will no impact on other 

users in the vicinity for water usage by the occupiers of the 

project in question. A copy of the approval letter sent by 

Gurugram Metropolitan Development Authority dated 

26.09.2025 is ANNEXURE R-7 

 
34. That answering Respondent has deposited the entire amount 

of 36.75 crores of External Development Charges demanded 

by the Government, whereafter, roads expansion in the area 

along with laying of drainage system is being carried out by 

them. On 05.02.2021 Gurugram Metropolitan Development 

Authority gave assurance to the answering Respondent for 

disposal of storm water in Master Strom Water drainage line. 

On 26.09.2025 answering Respondent has been accorded 

approval by Gurugram Metropolitan Development Authority 

for connection with the storm water drainage system. A copy 

of the approval letter sent by Gurugram Metropolitan 

Development Authority dated 10.09.2025 is ANNEXURE 

R-8 

 
35. That the answering Respondent has also been given 

assurance on 19.01.2021 for granting sewerage connection 

by Gurugram Metropolitan Development Authority for 

disposal of effluent in Master Sewer Line from the master 

sewerage network. The said connection approval is awaited 

and will be accorded soon. 

 
36. That in light of the submissions made above it is evidently 

clear that there is no violation or non compliance done by the 

answering Respondent. The environment clearance granted 

in 2018 for which the applicant himself had no objection, 
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which is recorded in the site visit report as well as the 

expansion environment clearance granted in 2021 was 

granted in accordance with law. 

37. That the execution application may, therefore, be disposed of

in terms of the direction given in Appeal by order dated

31.05.2024.

Respondent no. 5 

Silverglade Infrastructure Pvt. Ltd. 

Through 

(GAURAV AGARWAL) 
 Advocate for Respondent No.5 

GRV LEGAL 
Advocates and Legal Consultants 

O-703, Aditya Mega City,
Vaibhav Khand, Indirapuram, 

Ghaziabad, U.P. NCR- 201014, 
Mob.: 8802911392 

Email. : gaurav@grvlegal.in 
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The words and expressions beginning with capital letters and defined in this 
document shall, unless repugnant to the context, have the meaning ascribed there to 
here in. 
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1. INTRODUCTION
The chapter describes the characteristics of the project site and the project itself, 

inclusive of need objectives and the scope of the project. 

1.1  Project Background 

M/s Silverglades (Client) has engaged M/s TPA Engineering Consultancy (I) Pvt
Ltd. (Consultant) for conducting Traffic Impact Assessment for the proposed 

development in Sector 28, Gurugram. 

The Total Built-Up Area of the project site is 121827.697 sq m and it falls under 

Mixed Land-Use under the TOD (Transit Oriented Development) Policy, comprising 

30% commercial and 70% residential area. The location of the site along with the 

connectivity of the area is presented in Figure 1.

The right of way of access road adjacent to the project site is 18m wide. The nearest 

metro station is IFFCO Chowk. MG Road station also lies in close vicinity of the 

development. Presently, the land use around the project site is developed and is 

mostly residential. The traffic density on the road network adjacent to project site is 

insignificant during peak hour as well as entire day.   
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Figure 1–1: Location Map of site
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Figure 1–2: Project Influence Area
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1.2 Need for study 

It is expected that the project site will contribute vehicular trips, especially more, 

during the peak hours. This will be in addition to the existing traffic along the road 

from the developmental traffic and normal traffic around the project site. The 

incremental traffic from site may lead to conflict at the access driveway outside the 

site, leading to congestion along the driveways of the site as well as affect the Up-

Stream/Down-Stream Traffic along the Arterial roads around it. As the 

slowed/stopped traffic on the approach streets obstructs the access to the project 

site, it may cause delay to the road users, local as well as through, thereby lowering 

the attractiveness of properties around. The proposed design of the project site has 

been carefully planned by Silverglades to ensure that no queuing occurs along the 

approach road. The driveway leading to the basement is sufficiently long to 

accommodate multiple vehicles, thereby preventing any queuing or obstruction to 

traffic flow on the approach road, i.e., Laburnum Road.  

Refer Annexure 1 for the Layout Plan of project site. 

A need exists to examine the likely Traffic Impact due to the traffic demand 
generated from proposed development and to suggest low cost Mitigating 
Measures to improve the accessibility to and from the site, thereby increasing the 

attractiveness of site for users and for alleviating the traffic impact.   

1.3 Study Objectives 

x To estimate the traffic impact due to the project site within five km of the project 

site or up to the major intersection, whichever is nearer, up to horizon Year 

2040 

x To quantify the impact of generated traffic from site on Level of Service of 

approach roads.  

x To suggest mitigating measures to minimize the traffic impact.  
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1.4 Scope of Services 

x Traffic Surveys on approaches closest to site. 

x Use the secondary data (proposed land use) to estimate the trips generated 

from area within PIA. 

x Quantification of Traffic impact on the Level of Services outside the site. 

x Suggest Measures to mitigate the traffic impact due to project site. 

x Carry out capacity analysis of approach roads adjacent to project site and 

suggest design interventions to minimize project impact. 

2. DATA COLLECTION

2.1 Primary Data Collection 

The consultant has carried out traffic volume count at 7 mid-block locations to 

assess the base year traffic volumes and existing operational condition at the 

intersection/ approach road. The survey locations are presented in Figure 2-1. Refer 

Figure2-2 and 2-3 for RNI Locations and cross sections.
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Figure 2–1 Traffic Survey Locations
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Figure 2–2 Cross-sections of the adjacent roads
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As mentioned earlier, the approach road adjoining the project site, specifically 

Laburnum Road, has a designated Right of Way (ROW) measuring 18 metres. This 

ROW represents the total width officially allocated for transportation and related 

infrastructure, including vehicular lanes, footpaths, green belts, and other public 

utilities. 

However, actual on-ground conditions reveal that there is encroachment along the 
approach road by Laburnum Complex. Although 18 metres are legally available, 

only approximately 11.5 metres are effectively usable for the movement of vehicles. 

The remaining width is taken up by various non-traffic elements such as: 

x Hard Footpaths 

x Trees and hedges planted 
x Illegal Two-wheeler parking zones 

These encroachments reduce the functional width of the carriageway, potentially 

impacting smooth vehicular flow. Site images are attached for reference. Refer 

Figure 2.3. 

 

Figure 2–3 Encroachment along the approach road 

LABURNUM COMPLEX 
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The Zonal Plan is attached in Annuxure for reference. 

An existing plot along the boundary of the proposed development reduces the 

carriageway width along the length of that particular plot. Further while moving 

ahead, the carriageway width increases as that particular plot occupies the 

carriageway and reduces the effective capacity of Laburnum Road during peak 

hours. In addition to this, while entering the Laburnum Road from Hamilton Road, the 

effective carriageway width available is 24 metres which eventually reduces to 18 

metres while approaching the proposed development site.  Refer Figure 2.4.  

Figure 2–4 Existing plot occupying the carriageway
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Figure 2–5 Cross Section of Laburnum Road across the encroached plot 

 
The proposed development is accessible through multiple entry and exit gates. 

During on-site observation, it was noted that these gates are generally kept open for 

ease of access. In cases where a particular gate is closed, a security guard is 

stationed there. The guard’s role is to inform approaching users about alternative 

gates that are open and available for use, ensuring uninterrupted access to the 

premises even when certain gates remain closed due to operational or security 

reasons. 
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Figure 2–6 Connectivity of Laburnum Road with surrounding network
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2.2 Secondary Data Collection. 

x Trip Generation Rate from ITE (Institute of Transportation Engineers of 

America) 8th edition manual. 

x Project Commissioning year and Zonal Development Plan. 
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3. DATA ANALYSIS  

3.1 Volume Data Analysis  

The consultant has conducted traffic Volume survey at 7 mid-block locations for 12 

hours; locations are shown in Figure 2-1. Presently, the traffic density along 

approach road is insignificant during peak hour along the Laburnum Road. The 

analysis of traffic is presented in subsequent text.           

3.2  Traffic Characteristics   

The total approach traffic at Leburnum Road is 3510 PCU’s during entire day, 439 
morning peak hour PCU’s and 475 evening peak hour PCU’s. Refer Table 3-1 
below. 

Table 3–1-PCU value factors 
INDO HCM PCU VALUES 

Category  Modes PCU Value 

Light Fast Passenger Vehicles 

Bus 3.7 
Mini Bus  1.8 

Car/ Van/ Jeep/ Taxi 1 
3-Wheeler 0.73 
2-Wheeler 0.2 

Goods Commercial Vehicles 

LCV 2.3 
Truck 3.7 

3-Axle Truck 3.7 
MAV 4.5 

Tractor 1.5 
Trailor 4.5 

Slow Vehicles 

Cycle 0.39 
Cycle Rickshaw 1.8 

E-Rickshaw 0.73 
Animal/ Hand Drawn 3 

Source: (Table 5, Chapter 5 Indo HCM-2017) 
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4. TRIP GENERATION 

4.1 Project Highlights 

The information regarding site area and floor plans was collected from client and by 

applying the trip generation rate, the consultant estimated vehicular trip from project 

site during peak hour. The project highlights and estimated population breakup are 

presented in Table 4-1 & 4-2.  

4.2 Trip Generation 

The consultant has estimated the total trip generation from the project site using trip 

generation rates from the ITE Trip Generation Manual (8th Edition) applicable to 

Public–Semi Public land use. Data related to site area, floor plans, and total parking 

provisions were collected from secondary sources. Based on this information, and by 

applying appropriate trip generation rates, the consultant estimated the number of 

vehicular trips generated during peak hours. For residential and commercial 

components, the number of dwelling units and commercial floor area were used as 

the basis for trip estimation. In line with the Transit-Oriented Development (TOD) 

Policy, which promotes higher density and mixed-use development near mass transit 

nodes to encourage public transport use and reduce reliance on private vehicles, the 

project’s location and land use composition have been considered. Accordingly, trip 

generation estimates have accounted for potential modal shifts and reduced trip 

rates typically associated with TOD areas. The trip generation rates, Trip Generation 

from site and peak hour traffic generation is shown in Table 4-3 below. 
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Table 4–1 Estimate for Trip Generation 

Details 
Silverglades Hightown, Sector – 28, 

Gurugram  
Tower A 30298.834 sq. m. 

Tower B 15686.219 sq. m. 

Tower C 15686.219 sq. m. 

Tower C (Commercial Block) 24961.992 sq. m. 

Community Building 1292.505 sq. m. 
EWS 1917.620 sq. m.  

Basements 31984.309 sq. m. 

Total Built Up Area 121827.697 sq. m. 
No. of Dwelling Units 306 

Total Number of Basement 3 
Approach Road Width 18m 

Source- Data Supplied by Client 
 

Table 4–2 Generated Trips from Project Site (Daily and Peak Hour) 

Type 
Generated Trips from Project Site (Daily and Peak Hour) 

Daily AM PM AM In AM Out PM In PM Out 
Residential 2035 156 190 31 125 123 66 

Business Park 3606 404 365 339 65 84 281 

Total 7317 560 554 371 190 207 347 
Source: Consultant Estimates 

Table 4–3 Vehicular Trip Generation during Morning Peak Hour 

Mode 
Modal 

Split (% 
age) 

Trip Generation in 
Morning Peak PCU 

Factor 

Traffic Volume in 
PCU's 

Morning Evening Morning Evening 
Car 60% 336 333 1 336 333 

Two Wheeler 30% 168 166 0.5 84 83 

Auto/ Taxi/Metro 10% 56 55 1 56 55 

Total 100 560 554   476 471 
Source: Consultant Estimates  
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Trip Distribution 
After estimation of vehicular trip from the project site the consultant has attempted to 

distribute the vehicular trips on surrounding networks using few assumptions. These 

are: 

Assumptions:  

x 100% of generated traffic will be loaded primarily loaded on Laburnum Road 

and further is likely to be directed towards right according to the ongoing 

existing traffic management scheme along Hamilton Road. Further, the traffic 

is assumed to be distributed in equal proportions towards IFFCO Chowk and 

HUDA City Centre Metro Station side. 25% of the total traffic going towards 

IFFCO Chowk will be directed towards MG Road. 
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5. TRAFFIC CHARACTERISTICS

5.1 Base Year Capacity 

The consultant has estimated the traffic and the road capacity in terms of level of 

service. The ratio of traffic volume and ultimate capacity is considered to estimate 

the level of service for the service road that links the site with Laburnum Road. The 

capacity of this access road is projected individually for next group of 5 years 

subsequently. Presently the existing traffic is not significant and accordingly the 

consultant has carried out capacity analysis of road by combining the projected 

traffic on this service road (considering growth rate of 3 per cent) and the generated 

traffic from the proposed development. The consultant has taken ultimate capacity of 

2 Lane (Collector Road) (as per Indo-HCM Highway Manual 2017) to carry out 

capacity analysis. The capacity figures and LOS determination are presented in 

Table 5-1.

Table 5–1: Capacity Figure and LOS Determination

Level of Service 
Volume / Capacity 

Ratio 
Two- Lane Undivided 

road Capacity 
Four Lane Divided 

road Capacity 
Six Lane Divided 

road Capacity 
LOS A <0.15 

2400 5400 8400 

LOS B 0.15-0.45 
LOS C 0.46-0.75 
LOS D 0.76-0.85 
LOS E 0.86-1.00 
LOS F >1

Source: Table 5.4, Chapter 5 (Indo HCM-2017) 
Values are PCU factor 

The Level of Service is a qualitative measure of traffic. While LOS A represents the 

best operating condition, while LOS “F” represents the worst traffic condition. 

Hamilton Road shows significant traffic, with volumes reaching up to 2957 PCUs in 

the morning and slightly lower at 2629 in the evening. While the main segments of 

the road operate under LOS B and C, one particular segment with minimal traffic (5–

11 PCUs) maintains LOS A. This reflects overall moderate congestion with an 

underutilized section operating efficiently. MG Road records the highest traffic 

volumes, with 5774 PCUs in the morning and 5430 in the evening. Both time periods 

are marked by LOS F, indicating severe congestion.  
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Augast Kranti Marg performs well under consistent volumes ranging from 1000 to 

2150 PCUs. It maintains LOS B throughout both peak hours, suggesting smooth and 

stable traffic flow. A Block Main Road (One Way) experiences moderate volumes of 

around 474 to 535 PCUs and maintains a high LOS, with LOS A in the morning and 

a slight dip to LOS B in the evening. Laburnum Road records lower traffic volumes, 

between 105 and 475 PCUs, and retains good service levels with LOS A for the less 

busy sections and LOS B for segments with relatively higher traffic. 

Sushant Lok Service Road has the lowest volumes, ranging from 110 to 307 PCUs, 

and consistently operates at LOS A during both morning and evening peaks. This 

indicates free-flowing traffic conditions with negligible delays. 

MG Road is the most congested corridor with LOS F in both peak periods, requiring 

urgent traffic management or capacity enhancement. On the other hand, Laburnum 

Road and Sushant Lok Service Road perform exceptionally well with consistently 

high service levels. Most roads experience a slight deterioration in LOS during the 

evening peak hour, likely due to increased outbound traffic, suggesting a need for 

better evening peak traffic management in select corridors. Refer Table 5-2. 
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Table 5–2 Existing Morning and Evening Peak Hour PCU’s 
Survey 

Location 
From To 

Morning Peak 
hour 

Evening Peak 
hour 

PCUs PCUs 

MB 1 

Hemilton Road  Sikandarpur Ghosi  636 879 

Sikandarpur Ghosi  Hemilton Road  520 717 

Both Direction 1156 1596 

MB 2 

Golf Course Road Augast Karanti marg 2947 2624 

Augast Karanti marg Golf Course Road 11 5 

Both Direction 2957 2629 

MB 3 
MG Road Metro Station Gurugram Delhi Exp 5774 5430 

Gurugram Delhi Exp MG Road Metro Station 0 0 

Both Direction 5774 5430 

MB 4 

Hemilton Road  MG Road 1062 1015 

MG Road Hemilton Road  1086 1061 

Both Direction 2148 2076 

MB 5 
MG Road Metro Station Chandralok Lane 474 535 

Chandralok Lane MG Road Metro Station 0 0 

Both Direction 474 535 

MB 6 

Essel Tower Hamilton Road 105 152 

Hamilton Road Essel Tower 334 324 

Both Direction 439 475 

MB 7 

Laburnum road Augast Karant marg 130 170 

Augast Karant marg Laburnum road 110 137 

Both Direction 240 307 
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5.2 Base and Incremental Traffic Projection  

The capacity analysis of the networks is done for the existing and situation and 

projected along the traffic generated from the project site to provide a clear data 

for the impact of the project site. The Traffic Impact Assessment has been 

carried out for the Base traffic plus incremental traffic due to the proposed 

development. The area in the vicinity of the project site is in the developing 

phase, so there is high scope for the development in the surrounding area, with 

this consideration traffic projections have been computed. There is a lesser 
likely impact of the traffic generated on the adjacent road network, so to 
mitigate the impact of traffic different measures are proposed.  

Once the project site is fully constructed, there will be 476 PCU in the morning 

and 471 PCU in the evening. 
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Table 5–3 Existing LO
S

Survey 
Location 

R
oads 

From
 

To 

M
orning 

Peak hour  
Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road 

Sikandarpur G
hosi 

636 
879 

O
ne Lane O

ne 
W

ay 
1357 

0.47 
0.65 

LO
S C 

LO
S C 

Sikandarpur 
G

hosi 
H

em
ilton Road  

520 
717 

O
ne Lane O

ne 
W

ay 
1357 

0.38 
0.53 

LO
S B 

LO
S C 

Both D
irection 

1156 
1596 

Tw
o Lane 

U
ndivided 

2714 
0.43 

0.59 
LO

S B 
LO

S C 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
2947 

2624 
Three Lane 
O

ne W
ay 

4143 
0.71 

0.63 
LO

S C 
LO

S C 

A
ugast Karanti 

m
arg 

G
olf Course Road 

11 
5 

O
ne Lane O

ne 
W

ay 
1357 

0.01 
0.00 

LO
S A

 
LO

S A
 

Both D
irection 

2957 
2629 

Four Lane 
U

ndivided 
6857 

0.43 
0.38 

LO
S B 

LO
S B 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

5774 
5430 

Three Lane 
O

ne W
ay 

5143 
1.12 

1.06 
LO

S F 
LO

S F 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

0 
0 

- 
- 

- 
- 

- 
- 

Both D
irection 

5774 
5430 

Three Lane 
O

ne W
ay 

5143 
1.12 

1.06 
LO

S F 
LO

S F 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road 

M
G

 Road 
1062 

1015 
Three Lane 
O

ne W
ay 

5143 
0.21 

0.20 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1086 
1061 

Three Lane 
O

ne W
ay 

5143 
0.21 

0.21 
LO

S B 
LO

S B 

Both D
irection 

2148 
2076 

Six Lane 
D

ivided 
7714 

0.28 
0.27 

LO
S B 

LO
S B 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

474 
535 

Tw
o Lane O

ne 
W

ay 
3429 

0.14 
0.16 

LO
S A

 
LO

S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
0 

0 
- 

- 
- 

- 
- 

- 

Both D
irection 

474 
535 

Tw
o Lane O

ne 
W

ay 
3429 

0.14 
0.16 

LO
S A

 
LO

S B 
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M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
105 

152 
O

ne Lane O
ne 

W
ay 

1357 
0.08 

0.11 
LO

S A
 

LO
S A

 

H
am

ilton 
Road 

Essel Tow
er 

334 
324 

O
ne Lane O

ne 
W

ay 
1357 

0.25 
0.24 

LO
S B 

LO
S B 

Both D
irection 

439 
475 

Tw
o Lane 

U
ndivided 

2714 
0.16 

0.18 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
130 

170 
O

ne Lane O
ne 

W
ay 

1357 
0.10 

0.13 
LO

S A
 

LO
S A

 

A
ugast Karant 

m
arg 

Laburnum
 road 

110 
137 

O
ne Lane O

ne 
W

ay 
1357 

0.08 
0.10 

LO
S A

 
LO

S A
 

Both D
irection 

240 
307 

Tw
o Lane 

U
ndivided 

2714 
0.09 

0.11 
LO

S A
 

LO
S A

 

Source: C
onsultant’s Estim

ate                 
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Table 5–4 Capacity Analysis w
ith O

ut – Project 
W

ithout Project - 2030 

Survey 
Location  

R
oads 

From
 

To 
M

orning 
Peak hour 

Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

Evening 
M

orning 
Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road  

Sikandarpur G
hosi  

812 
1122 

O
ne Lane O

ne 
W

ay 
1357 

0.60 
0.83 

LO
S C 

LO
S D

 

Sikandarpur 
G

hosi  
H

em
ilton Road  

664 
915 

O
ne Lane O

ne 
W

ay 
1357 

0.49 
0.67 

LO
S C 

LO
S C 

Both D
irection 

1476 
2037 

Tw
o Lane 

U
ndivided 

2714 
0.54 

0.75 
LO

S C 
LO

S D
 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
3761 

3348 
Three Lane 
O

ne W
ay 

4143 
0.91 

0.81 
LO

S E 
LO

S D
 

A
ugast Karanti 

m
arg 

G
olf Course Road 

13 
7 

O
ne Lane O

ne 
W

ay 
1357 

0.01 
0.01 

LO
S A

 
LO

S A
 

Both D
irection 

3774 
3355 

Four Lane 
U

ndivided 
6857 

0.55 
0.49 

LO
S C 

LO
S C 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

7369 
6930 

Three Lane 
O

ne W
ay 

5143 
1.43 

1.35 
LO

S E 
LO

S E 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

0 
0 

- 
- 

- 
- 

- 
- 

Both D
irection 

7369 
6930 

Three Lane 
O

ne W
ay 

5143 
1.43 

1.35 
LO

S F 
LO

S F 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road  

M
G

 Road 
1356 

1296 
Three Lane 
O

ne W
ay 

5143 
0.26 

0.25 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1386 
1353 

Three Lane 
O

ne W
ay 

5143 
0.27 

0.26 
LO

S B 
LO

S B 

Both D
irection 

2741 
2649 

Six Lane 
D

ivided 
7714 

0.36 
0.34 

LO
S B 

LO
S B 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

606 
682 

Tw
o Lane O

ne 
W

ay 
3429 

0.18 
0.20 

LO
S B 

LO
S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
0 

0 
- 

- 
- 

- 
- 

- 

 
Both D

irection 
 

606 
682 

Tw
o Lane O

ne 
W

ay 
3429 

0.18 
0.20 

LO
S B 

LO
S B 

111
390



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

38 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
134 

193 
O

ne Lane O
ne 

W
ay 

1357 
0.10 

0.14 
LO

S A
 

LO
S A

 

H
am

ilton 
Road 

Essel Tow
er 

427 
413 

O
ne Lane O

ne 
W

ay 
1357 

0.31 
0.30 

LO
S B 

LO
S B 

Both D
irection 

560 
606 

Tw
o Lane 

U
ndivided 

2714 
0.21 

0.22 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
166 

217 
O

ne Lane O
ne 

W
ay 

1357 
0.12 

0.16 
LO

S A
 

LO
S B 

A
ugast Karant 

m
arg 

Laburnum
 road 

140 
175 

O
ne Lane O

ne 
W

ay 
1357 

0.10 
0.13 

LO
S A

 
LO

S A
 

Both D
irection 

306 
391 

Tw
o Lane 

U
ndivided 

2714 
0.11 

0.14 
LO

S A
 

LO
S A

 

W
ithout Project - 2035 

Survey 
Location 

R
oads 

From
 

To 

M
orning 

Peak hour  
Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road 

Sikandarpur G
hosi 

941 
1300 

O
ne Lane O

ne 
W

ay 
1357 

0.69 
0.96 

LO
S D

 
LO

S E 

Sikandarpur 
G

hosi 
H

em
ilton Road  

769 
1061 

O
ne Lane O

ne 
W

ay 
1357 

0.57 
0.78 

LO
S D

 
LO

S D
 

Both D
irection 

1711 
2361 

Tw
o Lane 

U
ndivided 

2714 
0.63 

0.87 
LO

S C 
LO

S E 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
4360 

3882 
Three Lane 
O

ne W
ay 

4143 
1.05 

0.94 
LO

S F 
LO

S E 

A
ugast Karanti 

m
arg 

G
olf Course Road 

16 
8 

O
ne Lane O

ne 
W

ay 
1357 

0.01 
0.01 

LO
S A

 
LO

S A
 

Both D
irection 

4375 
3890 

Four Lane 
U

ndivided 
6857 

0.64 
0.57 

LO
S C 

LO
S C 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

8543 
8034 

Three Lane 
O

ne W
ay 

5143 
1.66 

1.56 
LO

S E 
LO

S E 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

0 
0 

- 
- 

- 
- 

- 
- 

Both D
irection 

8543 
8034 

Three Lane 
O

ne W
ay 

5143 
1.66 

1.56 
LO

S F 
LO

S F 

112
391



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

39 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road 

M
G

 Road 
1571 

1502 
Three Lane 
O

ne W
ay 

5143 
0.31 

0.29 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1607 
1569 

Three Lane 
O

ne W
ay 

5143 
0.31 

0.31 
LO

S B 
LO

S B 

Both D
irection 

3178 
3071 

Six Lane 
D

ivided 
7714 

0.41 
0.40 

LO
S B 

LO
S B 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

702 
791 

Tw
o Lane O

ne 
W

ay 
3429 

0.20 
0.23 

LO
S B 

LO
S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
0 

0 
- 

- 
- 

- 
- 

- 

Both D
irection 

702 
791 

Tw
o Lane O

ne 
W

ay 
3429 

0.20 
0.23 

LO
S B 

LO
S B 

M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
155 

224 
O

ne Lane O
ne 

W
ay 

1357 
0.11 

0.17 
LO

S A
 

LO
S B 

H
am

ilton 
Road 

Essel Tow
er 

494 
479 

O
ne Lane O

ne 
W

ay 
1357 

0.36 
0.35 

LO
S B 

LO
S B 

Both D
irection 

649 
703 

Tw
o Lane 

U
ndivided 

2714 
0.24 

0.26 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
192 

251 
O

ne Lane O
ne 

W
ay 

1357 
0.14 

0.18 
LO

S A
 

LO
S B 

A
ugast Karant 

m
arg 

Laburnum
 road 

162 
203 

O
ne Lane O

ne 
W

ay 
1357 

0.12 
0.15 

LO
S A

 
LO

S A
 

Both D
irection 

355 
454 

Tw
o Lane 

U
ndivided 

2714 
0.13 

0.17 
LO

S A
 

LO
S B 

113
392



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

40 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

W
ithout Project - 2040 

Survey 
Location  

R
oads 

From
 

To 
M

orning 
Peak hour  

Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road  

Sikandarpur 
G

hosi  
1091 

1507 
O

ne Lane O
ne 

W
ay 

1357 
0.80 

1.11 
LO

S D
 

LO
S F 

Sikandarpur 
G

hosi  
H

em
ilton Road  

892 
1230 

O
ne Lane O

ne 
W

ay 
1357 

0.66 
0.91 

LO
S C 

LO
S E 

Both D
irection 

1983 
2737 

Tw
o Lane 

U
ndivided 

2714 
0.73 

1.01 
LO

S C 
LO

S E 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
5054 

4500 
Three Lane 
O

ne W
ay 

4143 
1.22 

1.09 
LO

S F 
LO

S F 

A
ugast Karanti 

m
arg 

G
olf Course Road 

18 
9 

O
ne Lane O

ne 
W

ay 
1357 

0.01 
0.01 

LO
S A

 
LO

S A
 

Both D
irection 

5072 
4509 

Four Lane 
U

ndivided 
6857 

0.74 
0.66 

LO
S C 

LO
S C 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

9903 
9314 

Three Lane 
O

ne W
ay 

5143 
1.93 

1.81 
LO

S F 
LO

S F 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

0 
0 

- 
- 

- 
- 

- 
- 

Both D
irection 

9903 
9314 

Three Lane 
O

ne W
ay 

5143 
1.93 

1.81 
LO

S F 
LO

S F 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road  

M
G

 Road 
1822 

1741 
Three Lane 
O

ne W
ay 

5143 
0.35 

0.34 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1863 
1819 

Three Lane 
O

ne W
ay 

5143 
0.36 

0.35 
LO

S B 
LO

S B 

Both D
irection 

3684 
3560 

Six Lane 
D

ivided 
7714 

0.48 
0.46 

LO
S C 

LO
S C 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

814 
917 

Tw
o Lane O

ne 
W

ay 
3429 

0.24 
0.27 

LO
S B 

LO
S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
0 

0 
- 

- 
- 

- 
- 

- 

 
Both D

irection 
 

814 
917 

Tw
o Lane O

ne 
W

ay 
3429 

0.24 
0.27 

LO
S B 

LO
S B 

114
393



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

41 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
180 

260 
O

ne Lane O
ne 

W
ay 

1357 
0.13 

0.19 
LO

S A
 

LO
S B 

H
am

ilton 
Road 

Essel Tow
er 

573 
555 

O
ne Lane O

ne 
W

ay 
1357 

0.42 
0.41 

LO
S B 

LO
S B 

Both D
irection 

753 
815 

Tw
o Lane 

U
ndivided 

2714 
0.28 

0.30 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
223 

291 
O

ne Lane O
ne 

W
ay 

1357 
0.16 

0.21 
LO

S B 
LO

S B 

A
ugast Karant 

m
arg 

Laburnum
 road 

188 
235 

O
ne Lane O

ne 
W

ay 
1357 

0.14 
0.17 

LO
S A

 
LO

S B 

Both D
irection 

411 
526 

Tw
o Lane 

U
ndivided 

2714 
0.15 

0.19 
LO

S B 
LO

S B 

Source: C
onsultant’s Estim

ate 

 

            

115
394



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

42 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

Table 5–5 Capacity Analysis w
ith Project 

W
ith Project - 2025 

Survey 
Location  

R
oads 

From
 

To 

M
orning 

Peak hour  
Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road  

Sikandarpur G
hosi  

1112 
1350 

O
ne Lane O

ne 
W

ay 
1357 

0.82 
0.99 

LO
S D

 
LO

S E 

Sikandarpur 
G

hosi  
H

em
ilton Road  

996 
1188 

O
ne Lane O

ne 
W

ay 
1357 

0.73 
0.88 

LO
S C 

LO
S E 

Both D
irection 

1632 
2067 

Tw
o Lane 

U
ndivided 

2714 
0.60 

0.76 
LO

S C 
LO

S D
 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
3423 

3095 
Three Lane 
O

ne W
ay 

4143 
0.83 

0.75 
LO

S D
 

LO
S C 

A
ugast Karanti 

m
arg 

G
olf Course Road 

487 
476 

O
ne Lane O

ne 
W

ay 
1357 

0.36 
0.35 

LO
S B 

LO
S B 

Both D
irection 

3433 
3100 

Four Lane 
U

ndivided 
6857 

0.50 
0.45 

LO
S C 

LO
S C 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

6250 
5901 

Three Lane 
O

ne W
ay 

5143 
1.22 

1.15 
LO

S F 
LO

S F 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

476 
471 

- 
- 

- 
- 

- 
- 

Both D
irection 

6250 
5901 

Three Lane 
O

ne W
ay 

5143 
1.22 

1.15 
LO

S F 
LO

S F 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road  

M
G

 Road 
1538 

1486 
Three Lane 
O

ne W
ay 

5143 
0.30 

0.29 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1562 
1532 

Three Lane 
O

ne W
ay 

5143 
0.30 

0.30 
LO

S B 
LO

S B 

Both D
irection 

2624 
2547 

Six Lane 
D

ivided 
7714 

0.34 
0.33 

LO
S B 

LO
S B 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

951 
1006 

Tw
o Lane O

ne 
W

ay 
3429 

0.28 
0.29 

LO
S B 

LO
S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
476 

471 
- 

- 
- 

- 
- 

- 

Both D
irection 

951 
1006 

Tw
o Lane O

ne 
W

ay 
3429 

0.28 
0.29 

LO
S B 

LO
S B 

116
395



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

43 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
105 

152 
O

ne Lane O
ne 

W
ay 

1357 
0.08 

0.11 
LO

S A
 

LO
S A

 

H
am

ilton 
Road 

Essel Tow
er 

334 
324 

O
ne Lane O

ne 
W

ay 
1357 

0.25 
0.24 

LO
S B 

LO
S B 

Both D
irection 

439 
475 

Tw
o Lane 

U
ndivided 

2714 
0.16 

0.18 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
130 

170 
O

ne Lane O
ne 

W
ay 

1357 
0.10 

0.13 
LO

S A
 

LO
S A

 

A
ugast Karant 

m
arg 

Laburnum
 road 

110 
137 

O
ne Lane O

ne 
W

ay 
1357 

0.08 
0.10 

LO
S A

 
LO

S A
 

Both D
irection 

240 
307 

Tw
o Lane 

U
ndivided 

2714 
0.09 

0.11 
LO

S A
 

LO
S A

 

W
ith Project - 2030 

Survey 
Location 

R
oads 

From
 

To 

M
orning 

Peak hour  
Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
Road 

H
em

ilton 
Road 

Sikandarpur G
hosi 

1288 
1593 

O
ne Lane O

ne 
W

ay 
1357 

0.95 
1.17 

LO
S E 

LO
S F 

Sikandarpur 
G

hosi 
H

em
ilton Road  

1140 
1386 

O
ne Lane O

ne 
W

ay 
1357 

0.84 
1.02 

LO
S D

 
LO

S F 

Both D
irection 

1952 
2508 

Tw
o Lane 

U
ndivided 

2714 
0.72 

0.92 
LO

S C 
LO

S E 

M
B 2 

H
am

ilton 
Road 

G
olf Course 

Road 
A

ugast Karanti 
m

arg 
4237 

3820 
Three Lane 
O

ne W
ay 

4143 
1.02 

0.92 
LO

S F 
LO

S E 

A
ugast Karanti 

m
arg 

G
olf Course Road 

490 
478 

O
ne Lane O

ne 
W

ay 
1357 

0.36 
0.35 

LO
S B 

LO
S B 

Both D
irection 

4250 
3826 

Four Lane 
U

ndivided 
6857 

0.62 
0.56 

LO
S C 

LO
S C 

M
B 3 

M
G

 Road 

M
G

 Road 
M

etro Station 
G

urugram
 D

elhi 
Exp 

7845 
7401 

Three Lane 
O

ne W
ay 

5143 
1.53 

1.44 
LO

S F 
LO

S F 

G
urugram

 
D

elhi Exp 
M

G
 Road M

etro 
Station 

476 
471 

- 
- 

- 
- 

- 
- 

Both D
irection 

7845 
7401 

Three Lane 
O

ne W
ay 

5143 
1.53 

1.44 
LO

S F 
LO

S F 

117
396



Traffic Im
pact A

ssessm
ent for S

ilverglades H
ightow

n, S
ector 28, G

urugram
 

44 
TP

A
 E

ngineering C
onsultancy (I) P

vt. Ltd. 

M
B 4 

A
ugast 

Karanti 
M

arg 

H
em

ilton 
Road 

M
G

 Road 
1832 

1767 
Three Lane 
O

ne W
ay 

5143 
0.36 

0.34 
LO

S B 
LO

S B 

M
G

 Road 
H

em
ilton Road  

1862 
1825 

Three Lane 
O

ne W
ay 

5143 
0.36 

0.35 
LO

S B 
LO

S B 

Both D
irection 

3218 
3120 

Six Lane 
D

ivided 
7714 

0.42 
0.40 

LO
S B 

LO
S B 

M
B 5 

A
 Block 

M
ain Road 

O
ne w

ay 

M
G

 Road 
M

etro Station 
Chandralok Lane 

1082 
1153 

Tw
o Lane O

ne 
W

ay 
3429 

0.32 
0.34 

LO
S B 

LO
S B 

Chandralok 
Lane 

M
G

 Road M
etro 

Station 
476 

471 
- 

- 
- 

- 
- 

- 

Both D
irection 

1082 
1153 

Tw
o Lane O

ne 
W

ay 
3429 

0.32 
0.34 

LO
S B 

LO
S B 

M
B 6 

Laburnum
 

Road 

Essel Tow
er 

H
am

ilton Road 
134 

193 
O

ne Lane O
ne 

W
ay 

1357 
0.10 

0.14 
LO

S A
 

LO
S A

 

H
am

ilton 
Road 

Essel Tow
er 

427 
413 

O
ne Lane O

ne 
W

ay 
1357 

0.31 
0.30 

LO
S B 

LO
S B 

Both D
irection 

560 
606 

Tw
o Lane 

U
ndivided 

2714 
0.21 

0.22 
LO

S B 
LO

S B 

M
B 7 

Sushant 
lok Service 

Road 

Laburnum
 

road 
A

ugast Karant 
m

arg 
166 

217 
O

ne Lane O
ne 

W
ay 

1357 
0.12 

0.16 
LO

S A
 

LO
S B 

A
ugast Karant 

m
arg 

Laburnum
 road 

140 
175 

O
ne Lane O

ne 
W

ay 
1357 

0.10 
0.13 

LO
S A

 
LO

S A
 

Both D
irection 

306 
391 

Tw
o Lane 

U
ndivided 

2714 
0.11 

0.14 
LO

S A
 

LO
S A

 

W
ith Project - 2035 

Survey 
Location 

R
oads 

From
 

To 
M

orning 
Peak hour  

Evening 
Peak hour 

Lane 
Configuration 

Capacity 
of Lane 

V
/C R

atio 
Level of Service 

PCU
s 

PCU
s 

M
orning 

 Evening 
M

orning 
 Evening 

M
B 1 

G
olf 

Course 
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5.3 Conclusion 

During most intense peak hour, the incremental traffic from the proposed expansion 

is insignificant and its contribution to existing network is quite minimal. Hence it could 

be said that the project site will contribute insignificant traffic to surrounding
road network and will cause no impact on the adjacent road network.  

The existing traffic flow along MG Road is already operating under heavily congested 

conditions, as indicated by the current Level of Service (LOS F) during both morning 

and evening peak hours. This means that the road is functioning at or beyond its 

designed capacity, with slow-moving traffic, frequent delays, and reduced overall 

efficiency. In such a scenario, the additional traffic generated from the proposed 

project is expected to be marginal in comparison to the overall traffic volume already 

present on this corridor. 

Given that the number of Passenger Car Units (PCUs) added by the project is 

relatively low, their contribution to the total traffic load will be minimal. The 

percentage increase in traffic due to the project would be small enough that it is 

unlikely to cause any significant further deterioration in traffic conditions. Essentially, 

while MG Road is already facing congestion, the project’s traffic will not substantially 

worsen the situation. Therefore, the traffic impact from the project on MG Road can 

be considered negligible in practical terms. 

Traffic distribution on the surrounding road network is not expected to cause 

significant congestion or delays because the peak hours for school students and 

office-going employees occur at different times. Typically, school-related traffic 

peaks earlier in the morning and in the early afternoon when students are picked up 

and dropped off. In contrast, office traffic generally peaks slightly later in the morning 

and during the evening when employees commute to and from work. This natural 

separation in peak periods helps to spread out the traffic load on the surrounding 

roads, preventing excessive crowding or bottlenecks at any single time. 
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5.4 Mitigation Measures 

The Traffic impacts of the Proposed Project Site could be mitigated by adopting few 

measures. 

1. Along the entry gates of project site, parking must be strictly prohibited to

facilitate easy entry and maintain adequate sight distance for entering traffic.

2. The signage in the proximity of the site should be coordinated to provide a

streamline flow of the traffic.

3. The On Street Parking has to be strictly prohibited along the approach road

through signs and with help of security staff.

4. The pedestrian flow needs to be channelized on the footpath which is at a

level of 150 mm above the main road level and access to the footpath for

specially-able person is facilitated by ramps having slope of 1:12 and crossing

the road facilities through table-tops which are at the same levels as the

footpath and which also preform the duel function of speed breaker.

5. Caution signs are proposed to be installed ahead of the speed

breaker/Tabletops to warm the approaching traffic to reduce speed and allow

pedestrian traffic to cross by selecting suitable gap.

6. The vehicular movement and proposed parking layout has been planned to

provide adequate vehicle accommodation within the site, thereby preventing

any queuing or congestion at the entry and exit gates during vehicle

movement in and out of the premises.

Refer Annexure 1 for the internal circulation plan and movement plan of cars/ 

vehicles within the site. 
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MOVEMENT PLAN OF VEHICLES 
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Gurugram Metropolitan Development Authority
Executive Engineer, Drainage Division,
Vikram Singh

 Date - Fri, 26 Sep 2025

Gurugram Metropolitan Development Authority
Plot No. 3, Sector 44, Gurugram, Haryana, Pin: 122003

Web site gmda.gov.in

To
Harish Kumar Gupta
Sliverglades Infrastructure Pvt. Ltd.5th Floor,
Time Square Building, B
Block,Gurugram-122002, Haryana

Subject:
Storm Water Drainage connection of 400 mm dia for  Project
"High Town (by Silverglades Infrastructure Pvt. Ltd." an
area measuring 19627.2536 sqm, License No. 110 of 2013 in
Sector No. 28, Gurugram.

Reference: Your application SWDC-1757604157089 dated 11-Sep-2025 for the subject as above.

On above cited subject, as per your application for Storm Water Drainage connection to above
premises to connect your intake Strom Water Drainage System of GMDA is approved as per plan
subject to the following conditions:-

1. The connection will be given only from GMDA existing storm water Drain subject to availability
of storm water drainage system and further connection will be made by you at your own expenses.

2. Road cut fees will be deposited in future if required as per GMDA by laws. In case of road
crossing required for connecting with GMDA line, permission for trenchless connection is to be
seek from Infra-I, GMDA by applying online on GMDA portal and additional charges will be
applicable as per GMDA by laws.

3. The connection will be made by the colonizer at their own expenses without disturbing Master
Storm Water Drainage system in presence of representative of GMDA Dept. During making
connection if any damage to GMDA service is occurred, the colonizer will be the whole
responsible for repair of the same in good condition. If, the colonizer is failed to repair, repair shall
be carried by the Dept. and expenditure involved on this account shall be paid by the colonizer
otherwise the connection shall be cancelled and disconnected.

4. Storm Water Drainage connection should not be made at site before issuing the required
permissions.

5. Information regarding the installation of Storm Water Connection shall be given to this office in
writing and installation of Storm Water Drainage connection shall be considered from the date of
receipt of written information by GMDA.

6. The Maintenance of storm water connection and special repair shall be the colonizers
responsibility at his own cost.

7. For any dispute in the connection with the release of storm water drainage connection,
Maintenance and disconnection with the said storm water drainage connection, the matter shall be
referred by any of the two parties to the concerned Superintending Engineer (Infra-II), GMDA of
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Executive Engineer, Drainage Division,
Vikram Singh

the area where the land/ colony is situated and his decision in the matter shall be final and legally
binding on both the parties.

8. Colonizer will inform about increase / decrease of discharge if any in advance.
9. Checking of actual assessment of discharge and verification shall be made jointly by the

representative of Dept. and colonizer based on discharge of pipes / area.
10. The sanction of storm water drainage connection is for disposal of storm water only, if

sewerage flow is observed at any point of time, legal action by HSPCB under the provision of
environmental protection act,1986 amended up to date and water (prevention and abatement of
pollution act 1973 ) will be taken.

11. GMDA will at the liberty to revise the rates of drainage charges and colonizer will be liable to
pay the revised charges as and when decided by GMDA.

12. You may also ensure that the guide lines of N.G.T. as per Honble Supreme Court will be
followed.

13. This approval is issued subject to the condition that you will abide by all the rules &
regulations for disposal of Storm Water/Rain Water.

A copy of the above is forwarded to the following for information and further necessary action:-
i) Draftsman Division-III, Drainage, GMDA, Gurugram

//TRUE COPY//
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 Date - Wed, 10 Sep 2025

Gurugram Metropolitan Development Authority
Plot No. 3, Sector 44, Gurugram, Haryana, Pin: 122003

Web site gmda.gov.in

To
Harish Kumar Gupta, Sliverglades Infrastructure Pvt. Ltd
Sliverglades Infrastructure Pvt. Ltd.5th Floor,
Time Square Building, B
Block,Gurugram-122002, Haryana

9810131943
www.silverglades.com

Subject:
Water supply connection of 80 mm dia for Residential
Project "High Town (by Silverglades Infrastructure Pvt.
Ltd." an area measuring 19627.2536 sqm, License No. 110
of 2013 in Sector No. 28, Gurugram.

Reference: Your application WC-1756220611792 dated 27-Aug-2025 for the subject as above.

In this context, as per your application for water connection to above premises to connect your intake
system of boosting /water works through 80 mm i/d pipe line to withdraw potable water  as per
approved service estimate at one point mentioned in approved plan is hereby sanctioned subject to the
following conditions:-

1. The K Number allocated is '25091109', henceforth please use this number for any future
correspondence.

2. The connection will be given only from GMDA existing water supply line subject to availability
of water in pipe line. Further intake and boosting arrangement will be made by the colonizer at their
own expenses.

3. The connection is hereby authorized for supply of bulk water supply in UGT only. Further,
arrangement for water supply to individual unit will be made by the colonizer at their own cost as
per approved system.

4. The water bill will be raised by Executive Engineer-I, W/S Division, GMDA, Gurugram and the
applicant / firm will be whole responsible for the full payment regularly within stipulated period.

5. Installation of self recording electronic water meter and its good performance will be the
colonizers responsibility. Total Rs 200000 has been received in GMDA account on dated
09/09/2025 vide reference no GMDAWC68541757145500556 and Rs 200000 has been received in
GMDA account on dated 09/09/2025 vide reference no GMDAWC820581757145188319 (Rs.
2,00,000 as water connection security + Rs. 2,00,000 as water connection fees) .

6. ROW permission will be granted by Infra-I, GMDA as per the procedure thereunder with
additional charges, if applicable.

7. The connection will be made by the colonizer at their own expenses without disturbing Master
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W/S system in presence of representative of GMDA. During making connection if any damage to
GMDA service is occurred, the colonizer will be the whole responsible for repair of the same in
good condition. If, the colonizer is failed to repair, repair shall be carried by the GMDA and
expenditure involved on this account shall be paid by the colonizer otherwise the connection shall
be cancelled and disconnected.

8. Water connection should not be already made at site before issuing the permission, failing which
will have to pay the previous bills which will be generated as per approved service estimate with
imposed penalty. Otherwise, the connection will disconnected without serving any Notice.

9. The electronic as per mechanical water meter alongwith RTU of approved make alongwith
power back-up, for remote connection with ICCC of GMDA of reputed make shall be purchased by
the colonizer at their own level and got tested from approved lab/ Institution under intimation to
GMDA after OK testing, the electronic water meter and its report shall have to be submitted to the
Bill Branch, Plot No. 3, Sector-44, GMDA Office, Gurugram for obtaining its clearance to install at
site duly sealed by the GMDA in the presence of representative of GMDA.

10. Installation of water meter should in direct approach and be liable to the official deputed for
taking / recording reading shown by the water meter.

11. Information regarding the installation of water meter shall be given to the Bill Branch Sec-44,
Gurugram in writing and installation of water meter shall be considered from the date of receipt of
written information by GMDA.

12. The land cost, Development charges/ Mtc. charges for such colonies shall be liable as per
GMDA policy as fixed and decided by GMDA time to time shall be bound for payment of the
same well in time.

13. The Mtc. of intake pipes and special repair shall be the colonizers responsibility and his own
cost.

14. The water shall be given at the ground level and GMDA will not be responsible for low
pressure.

15. The water connection will be utilized and limited for facilities to the land/ area in possession
only. The water connection is liable to be disconnected, if any unauthorized connection released
from the intake / connection pipe.

16. For any dispute in the connection with the release of water connection, Mtc and disconnection
with the said water connection, the matter shall be referred by any of the two parties to the
concerned Superintending Engineer (Infra-II), GMDA of the area where the land/ colony is
situated and his decision in the matter shall be final and legally binding on both the parties.

17. Colonizer will inform about increase / decrease of discharge, if any in advance.
18. SDE will verify discharge monthly or as deemed fit for verification and water bill shall raised

monthly and monthly payment shall be made by the colonizer.
19. In absence of installation of water meter, checking of actual assessment of discharge and

verification of the consumption of water shall be made jointly by the representative of GMDA and
colonizer based on discharge of pipes and working hours of plants as per entries recorded in log
book and water bills so prepared shall be binding upon the colonizer for payment and in case of
going water meter out of order, the assessment of discharge and consumption of water shall be
made on the basis of average reading of water meter given during previous two months till the
replacement of water meter in good performance. If, the defective water meter is not replaced
within two months, the connection shall be disconnected without serving any Notice.
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20. No Booster/ Suction will be installed directly on the line carrying from GMDA mains and no
other connection will be made from the connection main to water storage tank and in case it is
ever found, the water connection shall be disconnected without serving any Notice by Executive
Engineer-I concerned.

21. GMDA will at the liberty to revise the rates of water charges and colonizer will be liable to
pay the revised charges as and when decided by GMDA.

22. You may also ensure that follow the guide lines of N.G.T. as per Honble Supreme Court.
23. This approval is issued subject to the condition that water & adequate water and adequate

pressure in line will be available after commissioning of W/S line in that area.
24. It must be ensured that connection at site be done within 90 days from the date of issuing of

this letter. After expiry of the date, a fresh application / file for water connection will have to be
submitted by the colonizer / licence holder and security and water connection fees will be
forfieted.

25. The payment due against the monthly water and sewerage charges towards GMDA may be
mdae within upto due date. After non-payment of dues, the water supply can be stopped and the
connection though released can be disconnected without notice.

26. It shall be ensured by the applicant / firm / builder that water consumption shall be as per
approved service estimate, if consumption found abruptly on higher side, the connection is liable
to be disconnection and security deposited will be forfieted.

A copy of the above is forwarded to the following for information and further necessary action:-
i) Bill Branch, GMDA, Sec-44, Gurugram
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